
2397 OI'fllAn.twer.f MARCH8,I968 Oral Answers 2398 

(Re: S. Q. SIO. and 522) 
SHRI NABIAR: Sir. along with Q. No. 

510. Q. No. 516 also may be answered. 
MR. SPEAKER: Yes. Q. No. 522 also. 

JOBLESS ENGINEERS 

+ 
·SIO. SHRI GANESH GHOSH: 

SHRI N. K. P. SALVE: 
SHRI O. P. lYAOI: 
SHRI P. GOPALAN: 
SHRT S. M. BANERJEE: 

SHRlMAn SUSEELA GOPA-
LAN: 

SHRI JUGAL MONDAL: 
SHRI BHOGENDRA JHA: 
SHRI NmRAJ SINGH CHAU-

DHARY: 
SHaI LAKHAN LAL KA-

POOR: 
SHRI BENI SHANKER 

SHARMA: 
Will tho Millister of EDUCA nON be 

p leased' to state: 
(a) whether Government bave consider-

ed any pllln to prov.ide jobs to joble<is engi-
neers; 

(b) if so. the details of tbe plan and 
wben it b likely to be implemented; 

(c) whether any initiative bas been 
taken to convene a meeting of all tbe 
concemed autboritie~ to explore tbe possi-
bilities of creating more employment 
poteotialities for unemployed eogineers; 
ami 

(d) if so. what progress bas been made 
i 11 tbis directioo? 

nIB MINISTER OF EDUCATION 
(DR. TRIGUNA SEN) : (a) to (d). The 
Central Government in consultation with 
the Planning 'Commission is devising ways 
"nd means to increase employment oppor-
tunities for engineering graduates and dip-
loma bolders. To this end, the Planning 
commission is bolding detailed discussions 
with various Ministries and organisations in 
c hnrge of development projects. A de-
tailed plan for creating greater employ-
ment oPl1ortunities i. being formulated. 

SHRt OANESH GHOSH: Perhaps the 
C.entral Oovemment know that govern-
ments bod! at the Centre and in the States 
execute works also tbronllh the employ-
ment of contractors. It i. also bawD to 
the Government that many flldories in our 

country do not employ engineers for jobs 
which require the services of expert mgi-
neers. In view of the great unemployment 
position of the engineers in out c:OWltry. 
is the Minister prepared to ask the Govern-
ment for extension of cOllStruction pro-
jects departmentally and also make it com-
pulsory for all factories to employ qualified 
en~ineers ? 

DR. TRIG UNA SEN: These two vi~w 
points were discussed by the Planning 
Commission. It has been suggested that 
(a) all contractors must appoint qualified 
engineers and (b) any work up to Its. 2$ 
lakhs must be entrusted to engineers. We 
have also studied the problem of employ-
ing engineers in small factories. It re-
quires a modification in the Factories Act. 
We will do it, bCcause we bave accepted 
the principle. 

SHR! GANBSH GHOSH: R_t1y, 
the unemployed _pacers submitttd .. 
memorandum 1& the Governmeat request-
ing them to croate a pool of lIDCmPloyed 
engineers. Is the Govemmeat prepared to 
concede this demand 7 Sec:oadly. would 
they consider the desirability of aMal 
some allowances to the eDPa.eers unlil 
they let some employment 7 

DR. TRIGUNA SBN: I think thet the 
House would like to know the various way. 
and means that we haVe considered. If 
you will kindly permit. I can live tbe 
details. 

MR SPEAKER: He need not read the 
whole' report. He can give a short reply 
to the question. If tbere is a full report, 
il may be placed on the Table of the 
HOllse. 

DR. TRIG UNA SEN: It is not final; it 
is under discussion. The Planning Com-
mission convened a meetiag of all the 
Ministries and other organisations and 
su~gesled various measures to be adopted 
to - meet tbe requirements. The intake in 
the technical institutions should be regu-
lated in relation to the capacity of institu-
tions to provide quality education. The 
procedures both in public and private sec-
tor undertakings should be s~lined aDd 
speeded up. The Central and State Gov-
ernments should expedite tbe rec:rultmeDt 
of CIIIineeB to unftIIed vac:aDCiea OD a 
priority buiL SiDco there is • Jar,. nllm-
ber of poets ill the army and Military 
Eqineerilll Scm_vera) tI!o!P~ I 
am told-uacler the compulsory liaWlity 
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scbeme against State quota, it would be 
advisable that direct I"C';ruitment of engi-
neers to defeoce establishments be stepped 
up. A pool. as suggested by the bon. 
Member, for the engineers retrenched 
rrom the completed projects should bc 
created and appointments for the new pro-
iects should be made out of this pool. The 
practice of making tborough investigations 
of projects such as irrigation and power 
should be re-establisbed and detailed rc-
ports and estimates drawn up for projech 
10 bf! undertaken during the Fourth and 
Fifth Five Year Plan. Survey work, such 
a~ hydrological survey. survey of river 
basins et~. needed for future planned deve-
lopment of the country sbould be under-
taken on a priority basis. Programmes 
'hould be undertaken for accclcrath" the 
utilillllion of irrigation works already CODl-
pleted. Tbere sbould be practical training 
of engineering personnel for a specific 
period, whicb will cover about 3,000 to 
4,00&' engineer. Qualified enllinccring 
personnel sbould be encouralled to take 
lip small-scale industrial projects through 
grant of loans by the State Governments. 
A special acbeme for the pUl'JlOle is beinll 
drafted in consultation witb tbe concerned 
urllllllisations. The development of com-
",Itancy firms should be encouraged by 
making consultancy reports necessary with 
the applications for financial assistance 
from the public sector financial institutions. 
A proposal to step up expenditure on re-
,carcb and development is under consid~­
ration. These are tbe various ways and 
means that we are considering. 

SHRI N. K. P. SALVE: Tbe hon. Mi-
ni>1er has enumerated the steps that he 
i, likely to take to absorb the existing 
jobleos engineers. May I' know from the 
hon. Minister a, to what is the likely 
number of engineering graduates from tbe 
I ndian universities b the coone of the 
n~.t five years and the effective steps 
whicb are contemplated by the Govern-
ment to avoid tbe unpardonable culpable 
dereliction of the solemn ob1iJlatfon of 
Government to saVe these new en&ineers 
~t least from the ignominy, bumiliation 
and misfortune of unemployment; wbether 
any ecbeme is under contemplation of tbe 
Government to encouraj!e final of large 
nuDliler of co-operative eocietiel of enai-
Deer. for IMnufacturinlt P\UIIOII!I aDd 10 
undertake contracts in wbicll liberal f1nan-

cia! assistance may be given by the Govern-
ment in addition to other facilities. aIId. if 
sucb a scbeme is not under COIitemplation. 
will tbe bon. Minister assure Ibe House 
that he would formulate such a sclleme 'f 

DR. TRIG UNA SEN: I tbink, I bave 
covered tbis. 

MR. SPEAKER: He was a little late. 
He has answered it earlier. 

SHRI S. M. BANERJEE: I want to 
'upplement the question put by my bon. 
friend, Sbri Ganesb Ghosb. His question 
was very pungent and pertinent. He asked 
wbether Government is "omit to start • 
popl and pay some lort of an alJowance 
or unemployment dole to these eoaiDeers. 
May I remind the hon. Minister that in 
the case of those engineers who are com-
inll from foreign countries tbcre is a pool, 
called the Scientific Pool or the Pool of 
Engineers, and they arc gettinll about 
Rs. 400 only because they cOllIe flvIlO 
foreign countries and tbis country bu no 
place for them? I would like to know 
wbetber be is aware that almOlt lIt Ibe 
boys who are completinll their COIll'SCl from 
tbe enginoering coll~ bave been denied 
employment in all comers and the time 
has come wben some YOWlg boys DIllY 
even commit suicide because there is a 
race between unemployment and starva-
tion. I would like to know wbether Gov-
ernment will pursue this matter and see 
tbat they are paid some allowance before 
they actually commit suicide or take dras-
tic steps. 

SHRI UMANATIf: Before the Govern-
ment commits suicide. 

DR. TRIG UNA SEN: I personally do 
not believe in giving doles to anyone. To 
enable them to earn money we bave to 
arran~e for employment opportunities, 
whether it is ~If·generating or created by 
other industries. 

SHRI S. M. BANERIEE: How will 
they survive 1 

DR, TRlGUNA SEN: I think, Sbri 
Banerjee should advise them not to com-
mit suicide. 

SHRI S. M. BANERJEE: I CID only 
advise tbem. I calUlOt live them ClllPloy-
ment, 

SHRI HEM BAaUA: 11111& ..... wry 
bid _ that Sllri BInedet IIIouW ad-
vise tIae eqineer. not to CCIIIIIIIit suicide. 
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DR. TRIOUNA SEN: He lUuetted 
dolCII. . .. (Interruption.) 

SHRI NITIRAl SINGH CHAU· 
DHURY: May I know from the hon. 
Minilter whether he will con.lder the 

demonstratioae in Delhi have beaI arnItW 
alld how many have been releaaed. I would 
like to mow whether the GOVermDClllt bas 
taken any decision to releue them all 
without any prosecution. 

desirability of anowfn, our youn, en,i. 
neeR to ..t employment In other deve-
loping countries besides the things he i9 
considering ? 

MR. SPEAKER: It is Q. S16. Yea. he 
may give the answer. 

DR. TRIGUNA SEN: Surely. 

,,"t~t"ff~t:r: l{~ .frm-
m~~~~Il{~~ 
f'fi ~ VIl ~;;rcm.r if f~r;;rr<l" I 

~ OfT t;or)f;:rn: ~ ~m \ifif (f'fi 'fill\" 'f{f 
flr.m t, """ trIi ~ 'Il1f\1r;; ~ 1ft 
~ITT'U 'tft ij"~ ~ f~~ ~ 
~ lIT ~ lIiT{ ~ mil t, Cfir trIi 
~ or;;rr ~ w.t <tt f~r ~ 
~ t 1fT if{T, {~ ~ if Bl'rq q<;-
~ JW ~ rn t lIT ~11f1IT 
arm;r ~ fiRn: ~ lIT ~ f.t; ~ ~ 
~ 1mf ~ I ~ am ~«'fir ~ 
~ t tit 'flIT am-~~ 'fiT ~ 
m fili ~ "!~ q;r~ 1f« ~r ~ 
mfit; ~ f~ ~ ri «tf;:rn: !tiT lfTlf 
rn i5 f~? 
DR. TRIG UNA SEN: He asks me 

whether I am personally concerned or not. 
I can assure the hon. Member that I am 
very much personally roc.cerned because 
I tmlned myself thousands of engineers. 
But. aa I aald. I do not aaree to give them 
dolcs. W. arc try!ni to find out vocations 
for them. 

SHRI S. M. BANERJEE: Do not call 
it dotec; call it scholarship. 

SHill UMANATH: Before putting the 
queatloD. I II1II ,oing to refer to the second 
part of my question (No. S16) which is 
put te tho Education Minister with regard 
to the art'CIl and release of students. I do 
not want tbe Education Minister to say 
that it Is not within his power. Since i I 
has been admitted, either he must reply 
or the HolllC Minister who is here should 
reply. 

Now, 1 WIIIlt to know bow many engi· 
neerinl IlUdeDts who have takell part in 

DIlMoNsnv.nON BY ENGINBE1UNO 
SruoENTS 

+ 
"516. SHRI UMANATIl: 

SHRI C. K. CHAKRAPANI: 
SHRI MOHAMMAD ISMAIL: 
SHRI B. K. MODAK: 

Will the Minster of EDUCATION bo 
pleased to Itate: 

(a) whether it is a hict that large num-
ber of Engineering students from differenl 
States demonstrated before Parliament on 
the 12th February, 1968; 

(b) if so, what are their demands; 

(c) the steps taken to meet their 
demands; 

(d) whether it is a fact that a number 
of students have been arrested; a:ld 

(e) if 80, total Dumber of arrests made 
'0 far? 

TIlE MINISTER OF EDUCATION 
(DR. TRIGUNA SEN) : (a) Yes, Sir. 

(b) The main demand of the Btuden~. h 
that adequate employmeot opportuDlllc, 
should be provided for te~hnical person-
net. 

(c) The Government arc already COD-

sidering various measures to utitieo the 
services of technical penollDel. 

(d) Yes. Sir. 
(c) 224. It is understood that aU have 

been rclcssed. 

I can tell the House that the studeGII of 
various engineering colleges in the country 
who went on strike met and decided 10 
go back to their Slalts. 1bey have with· 
drawn the strike. I am told, all of them 
have been rcleased-

SHRI TENNEll VISWANATIlAM: 
Several people have not been relealed in 
Andhra PrtuIeSh. 




